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IN THE HIGH COURT OF DELHI AT NEW DELHI

W.P.(C) 11655/2025 & CM APPL. 47715/2025

MAKHANSINGH . Petitioner
Through:  Ms. Simran, Adv.

Versus

UNION OF INDIA & ANR. ... Respondents
Through:

CORAM:
HON'BLE MR. JUSTICE C. HARI SHANKAR
HON'BLE MR. JUSTICE OM PRAKASH SHUKLA

ORDER (ORAL)
09.12.2025

C.HARI SHANKAR, J.

1.

Ms. Simran, who appears for the petitioner, seeks, on

instructions, to withdraw this writ petition as she submits that the

same writ petition was listed twice.

Signature Not Verified

Digitally Signeg/By:AJ T
KUMAR |

Signing D, 0.12.2025
18:55:09 et

The writ petition is disposed of as withdrawn.

C. HARI SHANKAR, J.

OM PRAKASH SHUKLA, J.
DECEMBER 9, 2025
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